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service and presently working as . (Zf e .. 47“/-6%@/ £ M ....... .

give herein below the details of the assets (immovable, movable, bank balance, etc.) of

mysell, my spouse and dependants*:

A, Detalls of movable agsels

(Assets In joint name indlcating Lhe extent of jolat ownership wilt also have to be

given)

51, Description “Euif 7 Spouse | Dependant-1 | Dopendant-2 | Dependant-d |
Ko, Name($) Nama Nama Etc. Name
(i} | Cash

{ii) | Deposits In
Banks, Financlal | - £
Institutions And g 3 /3

it | Mt | Mid

Non-Banking iy /-
financial B_‘J ¢ i { ] N £
; Cumganips 30@’9
: (i“)r B&g{:sr : e e o o _‘__._,;, e s - ‘,,_ | ;

©° | Debentures and | A=kl ! ;
Shares In AL . REE N 2 AL PEL
companies i E _

{iv) | Other financial | ' - g e Sy
insttutions, & et
NSS, Posta ~ i - " y
Savings, LIC P”‘bc‘! {( ’;E’"ﬂ /\i.l /\j,j /VJ,Q

Palicies, et

gbn ?gi//j'fﬂf

(v} | Motor Vehicies
(details of

make, slc.) Aok f‘j,.u! Nid M\’( M’L

{vh) Jde'-:e{];z-ﬂ; (give L R,M :
stails o \0 : )
weight and £ /Lr,‘;«{ et /\f_.‘,é /;
vafue) 0‘)14 o€ [ M AlrL

s

(vil) | Other assets,
such a lues 5 ,

c?clalns\:?u /L!i_.l Java N N.‘é /\Z,n,o

interests : J

Hote: Vatue of Bonds / shares ; Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed

companles should be given.
* Dependant here means a persen substantlaiiy dependent on the income of the

empioyee.

@AW; Ky omid




[Note: Properties in joint ownership indicating the

also have Lo be Indicated]

extent of joint ownership wiill

Sr.

‘Degeription

Solf | Spouse
: Nama($).

Mo,
{1

Agricultural Land

- Survey number(s)
- Extent (Total
measurement)

(if)

i

Hon-Agricyltural Land
- Locatlon(s)

- Survey number(s)

- Extent (Total
measurement)
-Current market value

-Current market value |

- Location(s) q,,\ \ )

s

b ol plh

Dependsnt-1

Name

Bependant-1

Dependant=3
Eic, Name

LEGALY

pek

I

AL

PR

10| A

ALAM

N

(i)

Buildings (Cemmercial
and residential) i
Location{s)

- Survey /door
number(s)

- Extent (Total
measurément)

- Current market
value

Ai2E pe2

/U_f'f.

(iv)

Houses / Aparitments,
ete.

- Location(s)

- Survey fdoor
number(s)

- Extent (Total
measurement)

- Current market
value

Auid Mt

{v)

Others (such 2s

{ interest in property)

Ked

X4

)Lfr‘/t AL

T

{2

1 give herein below the details of my lahiities /
instiulivns and government dues:- .
[Note ¢ Please glve separate details for each item}

S R e

LA

! Nr‘i

.

pverdues Yo public financial

water

Sr. | Description Hame & addres of Bonk / | Amount outstanding as
No. - einancial Institutions(s)} / O Lucsssers isabraisansnen
b e 1 Oepgrtment(s) | .
(3)__{ (i) Loans from Banks Al 5% BN VT SeERe

(il} Loans from financial d

institutions AhAL . N A

(il Government Dues:

{a) dues to departments i

dealing with government i \

accommadation ol i N""Q_

(b) dues to departments

% \
dealing with supply of ! AL AL Nt‘{

(c) dues to departments
dealing with supply of
electricity

L

AL

Neg

Wink qu




(d) dues to departments B
dealing with telephones MrA ALt
(e} dues to departments

dealing with government 5 i
transport (including . A A
aircraft and helicopters) 2 y

() Other dues, If any

(b) (i) Income Tax including ‘
surcharge [Also Indicate KSS ecsm e vl 74’-‘“"

the assessment year upto

which Income Tax Return /PA A ,E“TC p/(/ -‘./ 280 f’

flled. Give also Permanent

r1623- 10L7

Account Number {PAN)] _ =% TR
(i) Wealth Tax [Also
indicate the assessment by F
year upto which Wealth N A M o ’é
Tax return filed,] ? 5.
(i} Sales Tax [Only in \
‘:as?a of proprietary YVl A vk
busingss] S
(iv) Property Tax ALSA AZNE

c. Deta '

GPF/CPF/PRAN No.  :- I 110/ SC36 8207 ]

Gender - [£_Jwm :

Date of Birth s ' :

e [zTo 14171312 2] wommmm

Class/Group ) (A/B/C)

S0 Sl Sl Legis Leolive Assonrd, £7¢.¢ |

(Full Mame e.g. B.A.5.-Bibar Administrative Service,

B.%.5,- Bihar Secrétariat Service ete.)

Home District - l Potn g ]
I hereby deciare that the above details are true to the best of my

know/ledge and belief,
| . t i
Signature . (IDJ%J(J JQ—L')’VLQ’??

Mame of Employee: ..... =l Oty

Place:. P d’/""? Deslgnation:.... d#’ <e.... A'#"—(’-J‘L ‘fd‘ "M!’
Date:, 67/4"?—/,2‘ oL Department:... g‘l Acuua... 'L‘”"?‘hrﬁ e 4‘”6”"4“%

Note: Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)
in prescribad format,

(Q{'h/lfu‘ Kegmom




